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CF.N1RAJ., ..AD4l.N.S .A'J1VF 11i10 NAI 
GUWAHATI BE NCH 

()rig.iral App. caHon No. 26 of :oo'. 

Date of Order: This the 6 "  Day of Februar, 2007. 

HON 'BILE MRKV,SACHI.DANANDA.N, VtCf-CH.AJ. R.MAN 

Md—Mabibul Islar. 
Son of Late Ataur Rahman 
Diesel Engine Driver 
Office of the Supe.rintendhui Engineer. 
(lIPT), All India Radio, Guwahati44. 

By Mvocate MrA.Ahrned, 

-Versus- 

The LImOn  of India 
Represented by the Secretary 
to the Gcrvernmen I of India 
Ministry of Information & .8roadcasbng 
A-Wing, Shast:ri Bhawan 
New Delhi-i, 

The Director Ge.ner& 
All India Radio, Sansad Marq 
New Delhi-I 10001. 

The Station I)irector 
All India Radio 
G uwah at:j-3. 

The station ...)irector 
All India Radio, 
I tan ag ar, 
Post Office4tanaciar, 
Arunachal Pradesh 

The Chkf Er. gineer(NEZ) 
All India Radio & Doordarsh-an 
.DrY..Kak,oti Building 
Near Ganeshquri Flyover 
Ganeshguri, Guwahati-6 

Shri M,Zirdo 
Diesel Technician, 
Office of the Station Director, 
All India Radio, Itanagar, 
Post Office Itanagar 
Arunach& Predesh 

Shri ,KN.i)as, 
All India Radio, 
Kokrajhar, Post Office-Ko.k.rajhar, Assarn 
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Shri B. Borah 
Diesel Technician, 
Office of the Station Director, 
All India Radio, Itanagar, 
Post Office-Jtanagar, 
Arunachal Pradesh 

ShriTorniRiba, 
Diesel Technician 
Office of the Station Director, 
All India Radio, Itanagar, 
Post Office-itanagar, 
Aru n ach aJ Prad e.sh 	 Respondents 

By Mvocate Mr. G. Beishya, SrC.GS.C. 

ORDER(ORAL) 

LVSACHJDANANDAN,V.0 

'the applicant was appointed to the post c.f Helper in the All India 

Radio in the year 19B4. Thereafter, the appUcautwas promoted as Diesel 

Engine :Driver in the Ofce of the Superintendent Engineer (Hil), A 
India Radio, Guwahaft The next prom)tion fto Diesel Engine [)rive is 

l)ieselehnifañ. 'The posts of Diesel 'echnicians are filled up through 

100% prnntinn on seniority/f tness basis failing which by direct 

recruitment. The Diesel Engine Drivers with three years service 

experience are eligible for promotion to the post of Diesel Technician. 

The Respondent No.5 inFormed all the Heads of AU india Hadjo Sbt3ons 

Tawançj, Tura, Agartala, Dibruqarh, Shiliong, Guwahafi, (;angtok, 

Kohima Imphal, Passighat, Sflcher, Aiwal and the Chief Engineer East 

zone,(AIR & T,V) Calcu$:ta about fillmg up the two posts of Diesel 

Technicians at A) India Radio, Itanagar. But the Respondents No.6, 7,8 

and 9 were promoted to the said post at Jtanaçjar although theyare 

Junior to the applicant. 

I have heard Mr.AAhm ed learned counsel for the applicant 

and Mr. G. Bashya, SrC,G-S.C- for the Respondents. When the matter 

came up for consideration, the %erned counsel for the applicant has 
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submitted that he will be satisfied if dr€..ction is given to the Respcmden.t 

No2 to consider the applicant and promote him to the post of Diesel 

Technician either at All India Radio, GuwahaU, Kohim a, Tawang and 

Aizw& where the aforesaid posts are lying vaca. nt. The learned counsel 

for the respondents has submitted that he has no objection if such 

direr tion is given to the respondents 

Considering the facts and circumstances of this case, this Court 

directs the applicant to file comprehensive representation before the 2 

respondent within one month from to-day. if such representation is filed 

by the applicant, the Respondent No,2 shall consider and dispose of the 

same within three months and pass appropriate orders therern. 

O.A. is accordingly, disposed of. There shall b.. no order as to costs 

(.K.v.SAf:;f1TDAANi)AN) 
VICE-CHAIRMAN 

LM 

I 
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IN THE CENRAtDr u T WE TRIBUNAL, 
GUwA4!!t r!ciI

G AHATL 

(AN APPLICATION UNDER SECTION 19 OF THE 
ADMINISTRATWE TRIBUNAL ACT 1985) 

ORIGINAL APPLICATION NO. 	OF 2007. 

Md. Mahibuejslain 
• . .Applicant 

- Versus — 

The Union of India & Others 	 •..Respondents 

INDEX. 

• SI No. Annexure Particulars Page No. 
Application 1-10 

2. ....' Verification 11 
3 A Photocpy of the Order No. 21(6)/84-S dated 

231244-1984. 
4 B Photocopy ófOrdr No. 11(11)190-5/2495 dated 

12/15-09-1990.  
5 C Photocopy 	of 	the 	relevant 	portion 	of 

Recruitment Rules for Diesel Technician in All 5 
India Radio.  

6 D Photocopy of the Applicant's willingness letter 
dated 13-I24999.  

7 E Photocopy 	of Circular 	No. 	Ita-1(9)/2000- 
5/4126 dated 9-2-2000..  

8 F Photocopy of representation dated 22-05-2000. 
9 0 	. Photocopy of representation dated 20-06-2000. 
10 H. 	. 26-3-2001, issued by the offlèe of the Director 

General All India Radio, New Delhi. 	. 

11 1 Photocopy of letter No. 1(35)/2001-S (D.Tech) 
dated 01-05-2001 issued by the office of the 
Deputy 	Director 	Engineering 	for 	Chief 
EigineerjtZne..  

12 1 PhotàcopyOf memorandul dated 29/31-05- 
2001, issued by the office of Assistant Station 
Director for Station Director.  

Date: 5-OO7. 	 Filed By: 

Advocate 

-. ..... 
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IN THE CENTRAL ADMINISTRATiVE TRIBUNAL 
GIJWAHATI BENCH, GUWAHATI. 

ORIGINAL APPLICATION NO. 	oF 2007. 

Md. Mahibit Islam 

Applicant 

The Union of India & Others 

Respondents 

LIST OF DATES AND SYNOPSIS: 

17-4-1984 	The Applicant was appointed to the post Of helper in the All 
hidia Radio. 

12/15-09-1990 	The, Applicant was Appointed as Diesel Engine Driver inthe 
0111CC Of the Superintendent Engineer (HP'l), All India 
Radio, Guwahati- 14. 

29-04-1994 	The Respondent No. 7 ShiiK.N.Das was appointed as Diesel 
Engine Driver under the Respondents. 

29-09-1994 	The Respondent No4 6 Shri M. Zirdo was appointed as Diesel 
Engine Driver under the Respondents. 

19-10-1994 	The Respondent No. 8 Shri B. Borah was appointed as Diesel 
Engine Driver under the Respondents. 

15-02-1995 	The Respondent No. 9 Shri Tonn Riba was appointed as 
Diesel Engine Driver under the Respondents. 

13-12-1999 	The Applicant offered himself as a candidate to the post of 
Diesel Technician at AIR, Itanagar through his willingness 
letter beibre the Chief Engineer All India Radio, East Zone 
Calcutta. 

09-02-2000 	The Office Of the Respondent No. 5 vide Circular No. Its-i 
(9)12000-S14 126 infonned all the Heads of All India Radio 
Stations Tawang, Tura, Aartala, Dibnigarh, Shillong, 
Guwahati, Gangtok, Kohinia, Imphal, Pasighai, Silchar, 
Aizwal and the Chief Engineer East Zone (MR & T. V) 
Calcutta, about filling up of two vacant posts of ,  Diesel 
Technicians at All India Radio, Itanagar. 



22-05-2000 & 	The Applicant filed representations betbre the 'Chief Engineer 
20-06-2000 	(East Zone), Calcutta for non-appointing him as Diesel 

Technician 

26-03-2001 	The Deputy Director of (Admn.) All India Radio on behalf of 
the Director General All India Radio vide letter No. 4/112001- 
S-IV (A) 216, requested the Chief Engineer to appraise the 
latest position of the case of the applicant to the post of Diesel 
Technician. 

01-05-2001 	The Deputy Director Engineering for the Chief Engineer 
(East Zone) sride his letter No. 1(35)/2001-S(D-TeCh), 
appraised the Director (ieneial All India Radio, that the case 
of the Applicant could not be considered for promotion to, the 
post of Diesel Technician, because the Diesel Engine Driver 
and Diesel Technicians are of local cadre and promotion from 
Diesel Engine DriVer to Diesel technicians is dealt at Station 
leveL 

29/31-05-2001 	The Assistant Station Director on behalf of the Station 
Director vide his memorandwn. informed the Applicant that 
liebas not been considered eligible for promotion to the post 
of'Diesel Technician at All India Radio, Itanagar. 

The posts of Diesel Technici n are now lying vacant at AIR, 
Guwahati, Kohima & Aizwal. The applicant being the senior 
most person amongst the Diesel Engine Drivers can easily be 
accommodated by the Respondents. HOwever, no steps, has 
been taken for appointment of the applicant as Diesel 
Technician. 

Hóncà . this Original Application ified before this Hon'ble 
Tribunal for seeking justice in to this matter. 

- 

'4 

Aae- 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, 
GUWAILATI BENCH9  GUWAHATL 

(AN. APPLICATION UNDER SECTION 19 OF TUE 
ADMINISTRATIVE TRIBUNAL ACT 1985) 

ORIGINAL APPLICATION NO. 	OF 2007. 

BETWEEN 

Md. Mabibui Islam 
Son of Late Ataur Rahman 
Diesel Engine Driver 
Office of the Superintending Engineer 
(HPT), All India Radio Guwahati-14. 

Applicant 

The Union of Indii 
Represented by the Secretaiy to the 
Government of India 
MinisUy of Information & Broadcasting; 
A- Wing; 
SasbiiiBhawan, 
Ncw'Delbi-l. 

The Director General 
All India Radio, Sansad marg 
New Deflü-ll0 001. 

The Station Director 
All India Radio 
Guwahati-3. 

The., Station Director 
All India Radio, 
Itanagar, 
Post Office - Itanagar, 
Aiunachal Pradesh. 

The Chief Engineer (NEZ) 
All India Radio & Doordarshan 
Dr. P. Kakoti Building 
Near Ganeshgjiri Flyover 
Ganeshguri, Guwahati-6. 

Shri M. Zirdo, 
Diesel Technician, 
Office of the Station Director, 
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All India Radio, .,Itanagar, 
Post Office - Ilinagar, 
Arunachal Pradesh. 

v) SbriK.N.Das, 
All India Radio, 
KokTajhar, 
Post 0111cc- Kokrajhar, 
AanL 

7 8) Shri B. Borah 
Diesel Tàchnician 
Office of the Station Director, 
All India Radio, Itanagar, 
Post Office - Itanagar, 
AruMchal Pradesh. 

9) 	ShriTomiRiba, 
Diesel Technician, 
Office of the Station Director, 

',' All India Radio. Itanagar, 
P14 	 L 	Post Office - Itanagar, 

Arunaebal 

,I,)M*r 

I) DETAILS OF THE APPLICATION PARTICULARS OF TH 
ORDER AGAINST WHICH THE APPLICATION IS MADE: 

The Application is not made against any particular order, but 
against the disciiminatory treatment made by the Respondents to the 
Applicant by not promoting him to the post of Diesel Technician 
whereas junior persons were promoted to the post of Diesel 
Technicians. 

JURISDICTION OF THE TRIBUNAL 

The Applicant declares that the subject matter of the instant 
application is within the jwisdiction of the Hon'ble Tribunal. 

. LIMITATION 
The Applicant further declares that the subject matter of the 

instant application is within the limitation prescribed under Setion 
21 of the Administrative Tribunal Act 1985. 
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4) FACTS OF THE CASE: 

Facts of the case in brief are given below: 

4.1) That your humble Applicant is a citizen of India and as such 
he is entitled to all rights and privileges guaranteed under the 
Constitution of India and the laws framed thereunder from time to 
time.. 

41) That your Applicant begs to state that he was appointed to the 
pest of Helper in All India Radio at Guwahati vide Order No. 
21(6)184-S dated 23124 April 1984 we.f. 17-4-1984. He was 

appointed as Diesel Engine Driver vide Order No. 1(1 1)/90-S/2495 
dated 12/ 15.09.1990. Since then he is working as Diesel Engine 
Driver. Now be is working as Diesel Engine Driver in the Office of 
the Superintendent Engineer (HPT), All India Radio, Guwahati-14.. 

Photocopy of the Order No. 21(6)/84-S dated 23/24-4 
1984 is annexed hereunto and marked as 

ANNEXURE-A. 

Photocopy of Order No. 1/(1 1)/90-S/2495 dated 12/15-
09-1990 is annexed hereunto and marked as 
ANNEXUREB. 

4.3) That your Applicant begs to state that the next promotion 

from . Diesel Engine Driver is Diesel Technician. The Diesel 
Technician is a Group 'C' post (Non-Gazetted) Non-Ministerial 
post The posts of Diesel Technicians are filled through 100 % 
promotion on seniority / fitness basis failing which by direct 
recruitment. The Diesel Engine Drivers with tbrce years service 
experience are eligible for promotion to the post of Diesel 
Technician. 

Photocopy of the relevant portion of Recruitment 
Rules for Diesel Technician in All India Radio is 
annexed hereunto and marked as ANNEXUREC. 

"HWE A~ 
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4.4) That your Applicant begs to state that the Respondent No. 6 
Sini M. ZirdO was appointed as Diesel Engine. Driver under the 
Respondents on 29-9-1994, the Respondent No.7 Shri K.N. Das was 
appointed as Diesel Engine Driver under the Respondents on 29-4-
1994. The Respondent No. 8 Shri B. Borah was appointed as Diesel 
Engine Driver under the Respondents on 19101994  and the 
Respondent No.9 Sbri Tomi Riba was appointed as Diesel Engine 
Driver under the Respondents on 15-2-1995. It is to be stated that the 
Applicant is senior to the Respondent Nos. 6 to 9 in the post of 
Diesel Engine Driver. 

43) That your Applicant begs to state that he got an information 
in the last part of December 1999 that two vacant posts of Diesel 
Technicians are going to be filled up through Departmental 
candidate at All India Radio, Itanagar and he offered himself as a 
candidate to the post of Diesel Technician at AIR, Itanagar through 
his willingness letter dated 13-12-1999 before the Chief Engineer 
All India Radio East Zone Calcutta. The Office of the Respondent 
No.5 vide their Circular No. ha-i (9)/2000-S/4 126 dated 9-2-2000 
informed all the Heads of All India Radio Stations Tawan& Turn, 
Agartala, Dibrugath, Shillon& Guwabati, Gangtok, Kohirnsi, Impbal, 
Pasighat, Silchar, Aizwal and the Chief Engineer EaSt Zone (AIR & 
T.V.) Calcutta, about filling up of two vacant posts of Diesel 
Technicians at All India Radio, Itanagar. 

Photocopy of the Applicant's willingness letter dated 
13-12-1999 is annexed hereunto and marked as 
ANNEXLJRE-D. 

Photocopy of Circular No. Ita-1(9)/2000-S/4 126 dated 
9-2-2000is annexed hereunto and marked as 
ANNEXURE- E. 

4.6) That your Applicant begs to state that even though his 
submission of willingness letter dated 13-12-1999 before the 

rMil  - M-f 



Respondents for consideration of his case to the post of Diesel 
Technician in All India Radio at Itanagar, the Respondeiits had 
selected two persons namely, Shri Shri M. Zirdo i.e. Respondent 
No6 and Shri Khagen Das i.e Respondent No.7 to the post of Diesel 
Technician, who were juniors to the applicant. Being aggrieved by 
this injustice applicant filed representations dated 22-05-2000 and 
20-06-2000 before the Chief Engineer (East Zone), Kolkota. 

Photocopy of representation dated 22-05-2000 is 
annexed hereunto and marked as ANNEXURE- F. 

Photocopy of representation dated 20-06-2000 is 
annexed hereunto and marked as ANNEXURE- G.  

4.7) That your Applicant begs to state that the Deputy Director of 
(Admn.) All India Radio on behalf of the Director General All India 
Radio vide his letter No. 4/112001-S-IV (A) 216 dated 263-200l, 
requested The Chief Engineer to apprise the latest position of the case 
for promotion of the applicant to the post of Diesel Technician. 
Accordingly, the Deputy DirectOr Engineering for Chief Engineer 
(East Zone) vide his letter No. 1(35)/2001-S(D-Tech) date 1-5-
2001 has appraised the Director General, All India Radio, that the 
case of the Applicant could not be considered for promotion to the 
post of Diesel Technician, because the Diesel Engine Driver and 
Diesel Technicians are of local cadre and promotion from Diesel 
Enginó Driver to Diesel Technicians is dealt at Station level. 
Accordingly, the Assistant Station Director on behalf of the Station 
Director vide his memorandum dated 29131-05-2001 informed your 
applicant that he hasnot been considered eligible for prmotion to the 
post of Diesel Technician at All India Radio; Itanagar. It is worth to 
mention here that the other related Group 'C' Cadre promotions in 
All India Radio are made on Zonal Seniority basis by the 
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Photocopy of letter No. 4/1/200i-S-Iv(A)/216 dated 
26-3-2001, issued by the office of the Director General 
All India Radio, New Delhi is annexed hereunto and 
marked as ANNEXURE- IL 

Photocopy of letter No. 1(35)12001-S (D.Tech) dated 
01-05-2001 issued by the office of the Deputy Director 
Engineering for Chief Engineer (East Zone) is annexed 
hereunto and marked as ANNEXIJRE- L 

Photocopy of memorandum dated 29/31-05-2001 9  
issued by the office of Assistant Station Director for 
Station Director is annexed hereunto and marked as 

ANNEXUREJ. 

4.8) That your Applicant begs to state that the Respondent No.8 
Shri B. Borah and the Respondent No.9 Shri Toini Riba were also 
promoted to the post of Diesel Technician from Diesel Engine 

)river in the year 2001 without issuing any Office Memorandum or 
Circular by the Respondents. 

Tawang and Aizwal. In the aforesaid post of Diese1Technicia, te 
Applicant can be easily accommodated, as he is the one of the senior 
most persons among the Diesel Engine Driver. Now your Applicant 
apprehends that the Respondents may again promote the junior 
persons to the post of Diesel Technician by depriving the Applicant. 
Hence finding no other alternative your Applicant is compelled to 
approach this .Hon'ble Tribunal for seeking justice in this matter.. 

4.10) That your Applicant submits that the Respondents have acted 
in Whimsical manner with a inala tide intention only to deprive him 
from his legal rights. . 

-.- 	-..-. 	. . . _.. . . 
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4.11) That your Applicant submits that the action of the action of 
the Respondents is violative of the Article 14, 16and 21 of the 
Constitution of India as well as the principles ofNaturalJustiée. 

4.12) That your Applicant submits that the action of the 
Respondents is highly illegal, improper, colourable exercise Qf 

power and also against the fair play of Administrative justice. 

4.13) That your application submits that he demanded justice and 
the same has been denied to him by the Respondents. 

4.14) That This application is filed bonafide and for the interest of 
justice. 

5) GROUNDS FOR RELIEF WITH LEGAL PROVISION: 

5.1) For that, due tothe above reasons narrated in detail the action 
of the Respondents are in prima facie illegal, malaflde, arbiiraiy and 
witi out junsdiction. 

51) For that, the recniiinient rules for Diesel Technician in All 
India Radio provides that these posts are 100 % filled through 

prnniotion by the Departmental Candidates on thebasis of seniority 1 

fitness and failing which by the direct recruitment. As such non-
consideration of the Applicant's case is illegal, improper and not 
sustainable in the eye of law. 

5.3) For that, the action of the respondents is atbitraty, mala-fide 
and discriminatoiy with an ill motive. 

5.4) For that the Applicant being a senior person in the Grade of 
• Diesel Engine Driver should be promoted to the post of Diesel 

Technician. However, in the instant can junior persos were 
promoted to the post of Diesel Technician from Diesel Engine 
Driver by depriving the Applicant 

A4 
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5.5) For that, other similarly situated Group 'C' posts in All India 
Radio are generally filled on the basis of Zonal seniority,  list. 
However, in the instant case the Respondents without considering 
the Zonal senibrity have promoted the Diesel Engine Driver to the 
post of Diesel Technician only on local station seniority basis. As 
such the action Of.thc Respondents are illegal, whimsical, mala-flde 
and arbitrwy. 

5.6) For that, the Applicant has submitted his willingness to serve 
at Itanagar before filling up those posts. But the Respondents in a 
whimsical manner did not consider the case of the Applicant and 
promoted junior persons to the said post. 

5.7) For that,  there are sufficient posts of Diesel technician are 
lying vacant at All Indii Radio, Guwahati, Koiiinia, Tawaug and 
Aizwal where the  Applicant can be easily accommodated. 

5.8) For that theRespondents have violated the Article 14,16 & 21. 
of the Fundantóntal riots guaranteed under the ConstitutiOn of Indiw 
as well as the principles of Natural Justice. 

5.9) For that being a model employer the RespOndents cannot 
deny the benefit to the Applicant, which he is legally entitled to. 

5.10) For that due to non- consideration of his case of promotion to 
the pOst of Diesel Technician, the Applicant suffering from mental 
anxiety and frustration. 

5.10 For that the Applicant is numing from pillar to post for 
consideration of his case but the same has not been considered by 
the respondents. 

5.12) For that . in any view of the matter the action of the 
respondents is not sustainable in the eye of law as well as of facts. 

\ 
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The Applicant ciaves leave of this Hon'bie Tribunal advance 
frgronnds the time of hearing of this instant application. 

6) DETAILS OF REMEDIES EXRMJSTED: 

That there is no other alternative and efficacious and remedy 
available to the Applicant except the invoking the jurisdiction of this 
Hon'ble Tribunal under Section 19 of the Mministrative Tribunal 
Act, 1985. 

MATTERS NOT PREVIOUSLY FILED OR PENDING IN 
ANY OIlIER COURT: 

That the Applicant further declares that he has not filed any 
application, writ petition or suit in respect of the subject matter of 
the instant application before any other court, authority, nor any such 
application, writ petition of suit is pending before any of them. 

8) RELIEF SOUGHT FOL 

Under the fucts and circumstances slated 
above the applicant most respectfully prayed 
that Your Lords ip may be pleased to admit this 
application, call for the records of the case, 
issue notices to the Respondents as to why the 
relief and relieves sought for the applicant may 
not be granted and after hearing the parties may 
be pleasëdto direct the Respondents to give the. 
following rólieves. 

81) That the Hon'ble Tribunal may be pleased to direct the 
Respondents to consider the case of the Applicant:.and 
promote hint to the post of Diesel Technician either, at 
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Al India Radio, C3uwahali, Kohima, Tawang and 
AizwaL 

8.2) To Pass any other relief or relieves to which the 
applicant may be entitled and as may be deem fit and. 
proper by the Hon'ble Tribunal. 

8.3) To pay the cost of the application. 

INTERIM ORDER PRAYED FOL 

Pending final decision of this application the Applicant seek an 
interim order from the Hon'ble Tribunal: 

9.1 That the Respondents may be directed by this Hon'ble 
Tribunal to keep one post of. Diesel Technician vacant for the 
Applicant till the final disposal of this Original Application. 

Application is filed through Advocate. 

Particulars of LP.O: 

LP.O.No. 2 ° 050 
Dateofissue 	- 
Issued from GLcdi cR Pc 

Payable at 

LIST OF ENCLOSURES: 
As stated above. 

Verification ...... 

F-W M-m- 
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VERIFICATION 

1, Mci. Mahibur Islam, Son of Late Ataur Rabman, Diesel 
Engine Drive;, Office of the Superintending Engineer (HPT) All India 
Radio, .Guwahati-14 do hereby solemnly verify that the statements 
madeinparagraphnoè. 4t 4, x,. g 

are true to my knowledge, those made in 
paragaphnos. 	, Z3 45, 4C eJ • 

are being matters of records are true to my information derived there 
from which I believe to be true and those made in paragraph 5 are true 
to my legal advice and rests are my humble submissions before this 
Hon'ble Tribunal. I have not suppressed any material !äcts. 

And I sign this verification on this the 5 	day of 
2007 atGuwahati. 

DECLARANT 
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ALL I140IA 1(At)11 : 	oAtJUTI 	 \O 

	

• 	
1Z, ;4 

No,26)/84 - 	 'ted cuhtithe 23rd Apri1 0 84, 

I 

	

4 	 •.-. 	 •' 

With reference to his 1.etter dFlted 17..4..84 1ntinat1r1g 
acceptance f the offer ' 'wyed vie this office 4Memo4?o. 1r 
dateL Nd. Mahihu Islam is appointed to the potof 
at All India Radio, O3uh:... in a teripornry capacity 1zith ef 

	

4 	 from the fornocyi of 17th rrl, )')4 in the s'ale of pay ot 
lu' other a1lrwnces as ad1iis3ible. 

,. 

( 
 

GO 8ubrahnyr 
Station Director.. 

	

I 	•. 

1t4c 

Copy to  

Md. Mahibul Islam, Tielper, All India Radio 9  thuha 
!e will be on probation for a period pf 2(two)yfton174 
which period may be etnded or curti16d atithediscretjor 
the appointing authority.  W. 

2,, 'rhe Employment Officer, Distilet &nployuont !cha 
)tumarpara, Ouhnt1 for iriforrt1on. The 

T. 
	fleglstxatiou riot cU 0 . Md,'Mahibu1 Islam is 1500/83. 

• 	3, The AccountIt, A1.1 India aclio, Guhati (2 
4. PA to SD0 

Shri T. Sarma , Clerk GradeII, 
6 c, Shri M.Bezbaruh, Clerk Grade 
7. File o.1(l'3)/4_s. 

I 	 .' 	•• 

I ) 

S,Brah~,a/ 

copie 

• 	 I; 	• 	
- 

Q 
( 

 

G. Subrah nyan 
Station D Geto.' 1  



GOVCt?NI1INT OF TNDIA 	 - 

ALL iNL)J1-  L<I-L)JL): : :Uthi !.Ti-. I31003,1 

1csEp:go 
1o.1(1i )/9O_so/ L1C] 5 	Cuwhti, the 1249.9O. 

OR 1) E R 

With reference to his letter dated 06 009 9?0 
intimating of the accptance of the offer of appointment tO,•. 
the poet of Diesel Engine Driver conveyed vide this office 
letter No 11(11)/90- 13 datd 060990, !d01ohibu1 Islaxa,who 
holding the post of Helper, is appointed to the post of Diese] 

All Engine Driver at this Station in a tenporry capacity with 
effect f rom the xorenoon of 06.0990 in the scale of pay o•' 
.9502O-1150-E}25- 1500/- 0 	 •• 

Mc1.Is1m will be on ptoh8tion for aeriod of. 
yecrs w.e.f.06.09.90(FN) which period may be ectended or 
tni1ci at the discrciion of the copotc:nt autborityj 	40 

I I 

'N 	. Toh i11 Is 1 
'iigine r)rivcY:, 

- a" India Radio9  Guhat. 

iL1X 
( p. IS1'Gb 
T2TIOF1 DIREC'IV 

hO 

- 

ATTESTED 
A~ 

L4DVOCATI 



/ 
I 

Recruitment Rules for Various hvts,in AIR 	 ( 123 
, 	( t 

SCIIJDULE 7 	 ANNEXURE.... ( 
ISNo  
2 	Name of the post 	Diesel lechnician 
3. Classification, 	character 	and 	General Central Services Group 'C' 

. ' 	status of the post.: 	 ' (non-gazetted) iR11-ministerial 	a 4 	Scale of pay of the post' 	' 	Rs 380-12 500 EB-15-560 (now re_i 
- 	 vised to Rs 1320-30-1560-EB..40 

2040) 
Method Of recruitment and p'i - 	, 

• . 	cenlage of vacancies to be filled u 
'5 	Direct recruitment 	1 	

Not applicable 
6 	I'romotjon on selection . 	Selection 	 . 	. 

!.. . 
Promotion on seniority/fitne:.s 	100% by promotion failing which 

by direct recruitment 	S  . 	; . 
. 	 S  Transfer 	- 	 Not aiplicable 

Below 27 yçars 	 S  
A national iide Certificate issued 

- by the National Council for Trai- 
ning in Vocational irades (Min.  
of Labour Employment & Re- 
habilitations) in the trade of 
Machine/Internal Combustion 
Engines) A trade certificate in 
Craftsmanship awarded by Dir-
ectorate General, Employment & 
Training in 1;e tra'!(! of Machanic 
(Internal Combustion Engines) 

or 
Six vears experience in the operation 

and tiiiilmite.nnnce ot l.)iescl lingi-
nes in a reputable factory, work-
shop or generating 5sliation, duly 
supported by a ccrtilicite 

.._J 1, Period of rrt on. if any 	 i . --, ........ 	 . 

Wbether age and educationa; Not applicable 
qualifications for directs will 	. 
apply in case of recruitment by 	phi 

promotion/transfer 
Grades/sources from whicEFrom amongst diesel engine drive 

:0ti0nuFtran5kt is to be . 	withhree years service 

Authority: Notified vide Mm. of l&13 Notification No. 16/20/69-B(D) 
dated 30.3.1970 circulal d vide IX), 'AIR Memo No. A-I 2018/ 
3/70-Sly dtvd 8/28-4.1Q70. 

5, 

ATTESTED 

ADVOCATS 

Age limit for direct recruits 
rdUMjl and other qua liii. 

Ications required for direct r.. 
cruitmnent 

.2 

22b 1. 

I * 

' 



124 
	Rii/c.r/,r v,•i0i4ç Posts in AIR 

E. troe, (if .c'q'p/eI;u',l,(,,i' 	A JR 
1 he M ;nistiv of Labour/ Directorate General (Eniptoymcnt & Training, 

have advised that the cci tificalc with (tic liomcncla((itc "Mechanic 
(I )icscl)" is the onl' qualification that is hciiig is.sm'd by (tie National ('otiticil mi 1 tai,ijnp in Vocati,i,1I 1 lade (NC1V I). oflcr having 
discoritiiiucd the cci tihcatc hcing issued in the nomenclature 'Infernal 
Combustion Engine Mechanic' and as such they are at par with cacti oIlier (I)(L Am Mertin Nn. .141 7-cv Lii.'d P 0.1979) 

ATTESTED 

/ 
ADVOCATR 



1~ 

The Chief Enginec.:(E1)(lKjn 	attn:(Sri S.(.Arora,DDE) 
A. I. R. Na in t'an-e 
Aka shvan I Rhowar: ( i  ft 1. } nor 

) 

, i:tJ 	g t;a c n  

( Throuh proper hen nd ) 

SUB: Fi lli'ag up of vacant post of Diesel Teohnicin. 

Sir, 

With the due resj:ct I would like to draw your 
kind attention for the following facts for your kind & 
slT)athetic coasiderat - jon. 

Sir, 	I 	sri 	N.ls.m,1)iese] 	Driver at prsent 
)OS ed to H.E .T.A JI India Pd 	Cu u -A 1 1 P,  ti ,cane to know from 

reliable source t:ha t two post of Diesp I Technjciar 	is 
ying vacant A.i.R.lLragar.lJ y  my Siority I am 

expecting my promotion to thepost of Diesel Technician 
near future & I am also interested tobe posted at 

	

• 	 • A.i.R.Itanagar if I may kind lv given a chance for the same. 
- 	 - - 

In v2w of above ' may I, therefore pray to yonr 
godcif Lu kindly mv iew the case & promote 	me 	o th 
pO3t of Diesel Tliiiic.init& pus tnd also to A.i.R.].l'anagar 
for which, I shall rnain ever grateful to you. 

Yours taithtuiiy 

( I'l . ISlAM 
) 

I)Iiesel Dri\rcr 

U.P.T. 
Copy t:() 	 ;usal1a i -i 

a ) 	t'h 	uperi it endin 
Al i I nil i 	l ad in, ii:ìr'n 	A r nm ha I P rod esh 

Vice PesidenI: 	hy n.un 	A.h .RURA COl!AJN 

Ai1ES1Et 

4PVOCAT4 



: 

:ANNEXURE 'E 

I 

(B II 	 'i •':pr 	k: 	of ! .ici:i) 
f'Il In 	f 

WoM- 1 () 12000-S 	
Date : O9-02•2au0 

- - 

Two vacant posts of DiescI 1ezhr!;c 	at Al ft L.nagr 

It is requested tht the V.c:in.y ra: :dy be drculeted zInonqst the Dc! T:chnckn 
oiiinq in the olUces of AU India ftI 	ai v the :opc ':ioi is of fl ee iicwnhcnt 	ng to 	h r:ned in 11 same Capacity firooing TA / D.A. end v.Ln con L:' 	ed wi ant v.:itinci fo substitute m: ha sont to Ui; 

station latest by I 3-3-2000 for necessary acthen n 

In case , no epiy k cc'i':: 	k.Hed i:a it : he pi e5un1d 	:. 	dy is viI!irv for t anfer end 	ocess of Proi:ot 	.i  

i C A.l 	O 

c l 
a:q. 

(py tç- 

Tcc[n:. ,
7 

2. 	 cads of 	fl , V 	IflU, 	flLLo: . CthV,\I IA H, GfNGr(, i0l P:'. 	 SILL!  

J. 

ATTESTED 

ADVOCATI 



To 

The Chief Engineer (East Zone) 
Kind attn. 	Sri S.K. Arora, DDE) 

All India Radio & Television, 8i&a't4-
Akashvani Bhawan (4th floor) 
Eden Gardens 
Calcutta 700 001 

Date 	:. 	/5/2O00 

Sub : Anomally noticed during promotion from Diesel Engine 
Driver to the post of Diesel Technician during March 
2000 at AIR, Itanagar 

Sir, 

With due respect I bec to drat, vc,.r kind attention f o r 
the following discriminaticn tollowecJ at AIR Itanager in 
respect of promotion to the cadre of Diesel Technician from 
Diesel Engine Driver in recent past, i.e., in March, 2000. 

From the reliable source I came to know that there were 
two posts of Diesel Technicians lying vacant at AIR Itanagar 
Soon I have opted for the same in December, 1999 as I was 
expecting promotion in near future as a Sr. Diesel Engine 
Driver. Also I have given my uillingness for posting at AIR, 
Itanagar if I am given chance on promotion. 

But it is quite sorry to say that without giving 
chances to willing senior cendiates from AIR Itanagar only 
chosen for promotion as it ha happened with Sri Khagen Das 
and Sri M. Dibra who are both DED and promoted to Diese'l 
Technician is apears to be illegal as they are junior to me, 
thus depriving me from a legitimate claim.  

May I, therefore, pra) to your goodseif to kindly look 
into the matter and do the nFedlul so that I may kindly not be 
deprived from consideration of post to the Diesel Technician 
as a low paid employee. The xeroxcopy of my earlier 
representation and copy to S;. Eng., AIR Itanagar are enclosed 
herewith for your kind reference. 

s/curs faithfully, 

M. ISLAM 
Diesel Engine Driver 

HPT : AIR, GOWP11PT 1 1  

Copy to 

The Superintending Engineer, A.I.R., Guwahati 
The Superintending Enaineer, A.l.R., Itanagar 
Vice President, (By name 	Sri A.K. Buragohain) NEZ,Rr0TkTh 
A.I.R., Guwahati 
Vice President, (By name 	Sri Subhas Chakraborty),A.RTEA ;  
P.Bo>< GPO 2607, Calcutta 700 001 
Unit Secretary, TEA, AIR, Guwahati 

ATTESTED 
/ 9/et 

ADVOCATS 



t .  

To 

The Chief Engineer (East Zone) 
Kind attr(. Sri S.K. Arora, DDE) 

All India Radio & Television, '••-
Akashvani Bhawan (4th floor, 
Eden Gardens 
Calcutta 700 001 

AN:XbE: 	I 

Date : 20/6. /2000' 

Sub : Anomally noticed during promotion from Diesel Engine 
Driver to the post of Diesel Technician during March 
2000 at AIR, Itanagar 

Si r 

With due respect I ben to draw your kind attention for 
the following discrimination followed at AIR Itanager in 
respect of promotion to the cadre of Diesel Technician from 
Diesel Engine Driver in recent past, i.e., in March, 2000. 

From the reliable source I came to know that there were 
two posts of Diesel Technicians lying vacant at AIR Itanagar. 
Soon I have opted for the same in December, 1999 as I was 
expecting promotion in near future as a Sr.. Diesel Engine 
Driver. Also I have given my willingness ror posting at AIR, 
Itanagar if I am given chanca on promotion. 

But it is quite so'ry to say that without giving 
chances to willing seniorcandiates from AIR Itanagar only 
chosen for promotion as it hats happened with Sri Khagen Das 
and Sri M. Dibra who are both DEl) and promoted to Diesel 
Technician is apears to be illegal as they are junior to me, 
thus depriving me from a legitimate claim. 

May I, therefore, pray to your qoodseif to kindly look 
into the matter and do the nuedful so that I may kindly not be 
deprived from consideration of post to the Diesel Technician'.t 
anywhere inNrtheast States. The xeroxcopy of my 	earlier 
representation and copy to Sy. Eng., AIR ttanagar are enclosed 
herewith for your kind reference. 

Yours fathfully, 

M. ISAM 
Diesel Engine Driver 

HPT : AIR, Ujfl1Ai'i 

Copy to - 

 The Superintending Engineer, A.I.R., Guwahati 
The Superintendiriq Engineer, A.1.R., Itanagar 
Vice President, (}3y name : Sri A.K. Duragohain) NEZ,fl'rR''T'J'Th 
A.l.R., Guwahati 
Vice President, (B' name : Sri Subhas Chakraborty),fl.r.Rh.TLR 
P.Box GPO 2607, Calcutta 700 001 
Unit Secretary, TEA, AIR, Guwhati 

ATTESTED 

/ 
ADVOCATB 

--i- 
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No. 4/1 /?OtJ 	.IV (A)! 	 Dated, the 26 Mardi, 2001, 

VIih: 	'mniutioir of ,Iui N. I 	AM, D..D., AIR, Gtiwiati, 
to the carire of (Diesel Technician 	reqaidirig. 

}FI'fl.(' tins l)icf. 	ktOi N. 	/ 1/?OU 1 	.lv(A)/ I I. da1t 	U" Jan., ?OU1, 

on lhC cIX)Vi? flCiiI')iUd aJI)J(( 	) 	 V  

V  2. 	It IS ftyf cited to slate Ih.tV \ncarly 3 tiroritlis have 	, information i.tsked 101 by the 
Dir ctorale has riot been rece!'Nl '.o hr CF (7) is. ttrr:rclors once again requested to 

kindly appflsc the Dicclos:ae au ti ic latest [VVIJiIic,I1 i the case at the earnest possible 
date so as to enable this i)irectorate In inform the Assodation, accordingly. 

V 	
(M.P.SWAN) 

Dy.I)im ector of Ahnri, 

h Fv\)''ll.Jil 1 IlciIn\ 

tUcnt.L' CwprutIu of 
llRFCtUllAIF Wf[RMMI INU!Fi RADifl 

Arni1 Bturva. 8sa1 
Mi DcI•iPJJ[ 

I 
Chief Iiqi'iecr 	), 
(Kind al/ri: 5/ui Ni  
/t/R6 Tt' 
/kash vani Rh, it''i, 
ii'le,i (1lrJ"11 

KOL/(41A. 

ATTESTED 
/I 

ADVOCATH 

RA 

V 	

V 
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, /Etiw.& 1311ARAT:I - 	

( ERQADCA1NG oiPa Ticm e1 	) 	) oi'i 	ciii  i ~3  dniEjv ElIQI 	R(EAST ZO) 
,,. 	 ALL 	RADIO & TXVISION : 

\ 	o, 

 

	

1(3)/2oo1s(D.0ch 	 Akashaj Bhavan, 	' ' 	
th floor 

•\, 	

KOlkata_700O1 

ALL ID!A RADIo I The Director "General, 	I 	 cj',',-rf 	I 	' AU Idj Radio, 	
I 	I ( Dy name s Shri ll.P.Swan,Tafl,DDA 

, 	
DIAry No 

 

1,  Av ~ 

Akashvanl Bhavan, 	I 	de No........... 

Sub:-ltOlmOtiOn of ShriM.Isl, DRD,AIR, GuWah ati 	post of Diegel Tech. 
Ref.:- 	,AIn lOtter 	 /2001  

991 	d6.Oipoj, 
Sir, 

The VieW expresd in this office earlier letter 
that Diesel kngino Driver & Diesel Technician are of 

local Cadres and pronot1on from DD W D.Tech. is del Lo. !Rt'  

w 	bas'd OILheLJirec,oIateGefler1 	 }4e 

'It states vexy clearly in para II that there is no' neec to zonalise the cadres., The Propog 	for zonalisatlon'" 'is untenable. 	 ' ' 

It states In pai' III that promotion is requirod  to be made under the 
lu rec1u1'ent rules an for that isue of 

' seority list is on local basis. 
Accordi)gjy Shri MIslm, DED,Alfl,G atj' as  not eligible for consideration for promotion to the post of' Diesel Tech, at AlR,Itanagj  

	

The only eligible candidates for this promotion 	
' 

were those who were working at AIR, Itagagar as DED at that time. 
' Thus the action taken/procAd,re followed by- tatjon for promotion of DF.Ds to th' post' of D.Tech. was correct and in comp1jnce to the exIstIng Recruitment Rules and Directorates instructions. 

However, if there is arr anenc1njen to those rulon/ Instruction, the name may please be intimated to this offi for further necessary action. 	 ce  

ATTESTED 

ADVOCA Tfl 

'o'urj faithfully, 

T11l7 
( S.1c.AflOq, 	) 

DY- DIRECTOR E.NG IWEFR 
FOR CHIEF 

t. 
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S 

No. 1(1 1)12001-SI 

U1)AC.4T) t)TIAI) 
J l%/sI!'. 	tI.I 

(BRo,)(:Asl'1N(; COIU'ORiVlION ut; lNl)Ii) 
ALL INIflA RAI)!O::CU\VAJ!Aii 

3 1 M 1IY 2 LT1 1 
Dated, (itivahati the May 29, 2001 

i I EMO RAND U I 

With rc fcrcncc to his re l)ECSC ntation dated 22/05/2000, 
Ivid. M Islam, Diesel Engine Driver of. this station is mini med that he had not been 
considerc igible for promotion wjhc stof I ) jesel lechnician at AIR Itanagar.  

This is as per communication ol Chief Engineer (EZ), AJR & TV, 
Kolkata (copy attached). 

(Oatjthm Sengupta) 
Asstt. Station Director, 

For Station Director. 

Md. M Islam, 
Diesel Engine Driver, 
AIR, Guwnhati 

ATTESTED 

	

ADt'OCATS 	Ji 

S 


